
































































BEFORE THE NATIONAL 
GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

 

Appeal No. 46 of 2024 

In the matter of  
G. Praveena 
D. Ranjith Kumar  
Balasubramaniam M.K 
Elumalai C 
Jagan Kumar 
E. Subramani 
Balaji Dilli  …Appellants 

Vs 
1. State Environment Impact 

Assessment Authority (SEIAA),  
2. The State Industries Promotion 

Corporation of Tamil Nadu 
(SIPCOT), ...Respondents 
 

Counter Affidavit filed by the 
2nd Respondent 

 

 

 

 

 

 

 

 

 

Counsel for 2nd Responded 


